West Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

SI. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri S. Datta Purkayastha, 653 217 870
District and Sessions Judge, Agartala
2 |sriB. Palit, 349 195 544
ADJ., (Court No. 2), Agartala
3 |Sri S. Sharma Roy, 677 112 789
ADJ., (Court No. 3), Agartala
4  |Sri Ravi Dahiya, 559 112 671
ADJ., (Court No. 4), Agartala
5 |Sri Sanjoy Bhattacharjee, 136 146 282
ADJ., (Court No. 5), Agartala
6 |Sri S. B. Datta, 410 193 603
Judge, Family Court, Agartala
7 |Sri P. Kumar, 402 287 689
Addl. Judge, Family Court, Agartala
8 |Sri Debashish Kar, 359 30 389
CJ (Sr. Div) & ASST. SJ., (No.1), Agartala
9 |Sri Motom Debbarma, 422 30 452
CJ (Sr. Div) & ASST. SJ., (No.2), Agartala
10 |Smti S. Mukherijee, 108 1331 1439
CJM-cum-Civil Judge (Sr. Div), Agartala
11 |Sri Sarbajeet Choudhury, 150 1693 1843
Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
12 |Sri Shaurav Saha, 169 933 1102
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 |Smti Chhandita Debnath, 89 1272 1361
CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
14 |JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala 27 0 27
(Vacant), charge Remains with Smti M. Das, JM,, First Class-
cum-Civil Judge (Jr. Div),Court No.5, Agartala
15 |JM. First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 0 0 0
(Vacant), charge remains with Smti Jekashmee Debbarma,
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 4, Agartala
16 [JM,, First Class-cum-Civil Judge (Jr. Div), Court No. 3, 28 429 457
Agartala(Vacant), charge remains with Smti Jekashmee
Debbarma, JM., First Class-cum-Civil Judge (Jr. Div), Court
No. 4, Agartala
17  [Smti Jekashmee Debbarma, 23 1064 1087
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 4, Agartala
18 |Smti Mitra Das, 26 703 729
JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
19 |Sri Sanjan Lal Tripura, 27 1153 1180
JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala
Total 4614 | 9900 | 14514
Station-wise pendency of Cases as on 31.01.2019
SI. No. Name of the Station Civil | Criminal | Total
1 |Agartala 3802 | 9420 [13222
Total 3802 | 9420 |13222
Family Court 410 193 603
Addl. Judge, Family Court, Agartala 402 287 689
Grand Total 4614| 9900 | 14514




Gomati Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

Sl. No. Name and Desigantion of the Officer Civil | Criminal | Total
1 Sri A. K. Nath, 236 98 334
District and Sessions Judge, Udaipur
2 |Sri Sankar Lal Dutta, 219 151 370
Additional District and Sessions Judge, Udaipur
3 |Smti Sankari Das, 109 206 315
Judge, Family Court, Udaipur
4  |Sri R. Bhattacharjee, 135 11 146
CJ (Sr.Div) & ASST. SJ., Udaipur
5 |Sri Dharmendu Das, 32 470 502
CJM-cum-Civil Judge (Sr. Div), Udaipur
6 |Smti Tanusree Debnath, 25 320 345
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7  |Smti Dorothi Jamatia, 5 217 222
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1),
Udaipur,
8 JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), 7 86 93
Udaipur (Vacant), charge remains with Smti Dorothi Jamatia,
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1),
Udaipur,
9 [SDJM-cum-Civil Judge (Jr. Div), Amarpur, (Vacant), charge 0 0 0
remains with Sri Satyajit Das, CJ (Jr. Div) & JM First Class,
Amarpur, JM., First Class-cum-Civil Judge (Jr. Div) (Court No.
1), Udaipur,
10 {Sri Satyajit Das, 15 371 386
CJ (Jr. Div) & JM First Class, Amarpur
Total 783 | 1930 | 2713
Station-wise pendency of Cases as on 31.01.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 |Udaipur 659 1353 2012
2 |Amarpur 15 371 386
Total 674 | 1724 | 2398
3 |Family Court 109 206 315

Grand Total 783 | 1930 | 2713




South Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

Sl. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri Goutam Debnath, 457 289 746
District and Sessions Judge, Belonia
2  |Smti Aprarjita Debbarma, 36 13 49
Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
3  |SriV.P. Debbarma, 20 786 806
CJM-cum-Civil Judge (Sr. Div), Belonia
4  |Smti Hena Begam, 200 1828 2028
CJ (Jr. Div)-cum-JM First Class, Belonia
5 |JM,, First Class-cum-Civil Judge (Jr. Div), Belonia(Vacant), 80 905 985
charge remains with Smti Hena Begam, CJ (Jr. Div)-cum-JM
First Class, Belonia
6 |Sri Saikat Das, 5 101 106
SDJM-cum-Civil Judge (Jr. Div), Sabroom,
7  |Sri Rajarshi Chakraborty, 22 170 192
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 820 | 4092 | 4912
Station-wise pendency of Cases as on 31.01.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 [Belonia 793 3821 4614
2 |Sabroom 27 271 298

Grand Total 820 | 4092 | 4912




Unakoti Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

SI. No. Name and Designation of the Officer Civil | Criminal | Total
1 Sri P. K. Dutta, 118 112 230
District and Sessions Judge, Kailashahar
2 |Smti Sudipta Choudhury, 12 61 73
Additional District and Sessions Judge, Kailashahar ‘
3 |Sri Udit Choudhury, 69 105 174
Judge, Family Court, Kailashahar
4  |Sri Mridul Chakraborty, 92 5 97
CJ (Sr.Div) & ASST. SJ., Kailashahar
5  |Sri Purandar Prasad Paul, 58 517 575
CJM-cum-Civil Judge (Sr. Div)., Kailashahar
6 |Sri Raja Gupta, 122 707 829
CJ (Jr. Div)-cum- JM First Class, Kailashahar -
7 |Sri Ramangshu Shekhar Bhattacharjee, 74 566 640
JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court
No. 1)
8 |JM,, First Class-cum-Civil Judge (Jr. Div), Kailashahar, (Court 0 0 0
No.2) (Vacant), charge remians with Sri P. P. Paul, CJM-cum-
Civil Judge (Sr. Div)., Kailashahar
Total 545 | 2073 | 2618
Station-wise pendency of Cases as on 31.01.2019
SI. No. Name of the Station Civil | Criminal | Total
1 |Kailashahar 476 1968 2444
Total 476 | 1968 | 2444
2 |Family Court 69 105 174
Grand Total 545 | 2073 | 2618




North Tripura Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

Sli. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri Jesthamani Murasing, 308 163 471
District and Sessions Judge, Dharmanagar
2 |Sri Ramdas Chattopadhyay, 124 35 159
CJ (Sr.Div) & ASST. SJ., Dharmanagar
3  |Sri Gobinda Das, 96 921 1017
CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
4  [Smti Lopamudra Dasgupta, 201 754 955
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar
5 [Smti Anindita Deb Ray, 74 495 569
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
6 |SDJM-cum-Civil Judge (Jr. Div) Kanchanpur(Vacant), charge 1 536 537
remains with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM., First
Class, Kanchanpur
7  |Sri Amarjit Dey, 7 207 214
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 811 | 3111 | 3922
Station-wise pendency of Cases as on 31.01.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 Dharmanagar 803 2368 3171
2 Kanchanpur 8 743 751

Grand Total 811 | 3111 | 3922




Khowai Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

Sl. No. Name and Designation of the Officer Civil | Criminal | Total

! gir;tﬁca:tuatigsseasrskig:;s Judge, Khowai 146 491 STT
2 ?)tlil\/?—‘cj:ﬁr:tacuialtrddge (Sr. Div), Khowai 4 3187 3234

3 gT:.IJ:sglltic?J?:-’JM First Class, Khowai 38 3384 3422
4 ?I\Tfilfti);?%allagg-act:?n(igaix ?J,udge (Jr. Div), Khowai 30 1664 1694
Total 261 | 8666 | 8927

Station-wise pendency of Cases as on 31.01.2019

Sl. No. Name of the Station Civil | Criminal | Total
1 |Khowai 261 8666 8927
Total 261 | 8666 | 8927




Sepabhijala Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

Si. No. Name and Designation of the Officer Civil | Criminal | Total

Sri Vishwajeet Pandey,
District & Sessions Judge, Sonamura

221 109 330

Sri Uttam Hrishidas,

2 CJM-cum-Civil Judge (Sr. Div), Sonamura 128 725 853
Smti Jumili Debbarma,

3 CJ (Jr. Div)-cum- JM., First Class, Sonamura 56 672 728

4 Smti Yashvi Taneja, 43 43 286

JM., First Class-cum-Civil Judge (Jr. Div), Sonamura

ADJ., Bishalgarh (Sri S. Sharma Roy holding Camp Court at
5 |Bishalgarh for 2 weeks in a month alternatively in addition to 244 219 463
his Court at Agartala)

Smti Nandita Bhattacharyya,

6 SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 13 2823 2836
CJ (Jr. Div)-cum- JM., First Class, Bishalgarh(Vacant), charge
7  |remains with Smti N. Bhattacharyya, SDJM-cum-Civil Judge 40 1899 1939
(Jr. Div), Bishalgarh
Total 745 | 6690 | 7435
Station-wise pendency of Cases as on 31.01.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 |[Sonamura 448 1749 2197
2 Bishalgarh 297 4941 5238

Grand Total 745 | 6690 | 7435




DhalaiJudicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.01.2019

Court- wise pendency of Cases as on 31.01.2019

S1. No. Name and Designation of the Officer Civil | Criminal | Total
Sri S. K. Majumder,
! District and Sessions Judge, Ambassa 69 450 519
Sri Manabendra Debbarma,
2 CJM-cum-Civil Judge (Sr. Div), Ambassa 41 2r 312
Sri Ramanuj Bhattacharjee,
3 CJ (Jr. Div)-cum- JM., First Class, Ambassa 8 122 130
4  |Sri Hrishikesh Chakrabarti, 59 162 221
Additional District & Sessions Judge, Kamalpur
5 |Sri Subhadeep Saha, 3 272 275
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
6 |Sri Divya Prakash Mishra, 26 313 339
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
7  |Sri Dulal Kanti Sukla Das, 6 1544 1550
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley '
8 [Sri Saamyajyoti Debnath, 0 46 46
SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
Total 212 | 3180 | 3392
Station-wise pendency of Cases as on 31.01.2019
Sl. No. Name of the Station Civil | Criminal | Total
1 |Ambassa 118 843 961
2  |Kamalpur 88 747 835
3 |Longtharai Valley 6 1544 1550
4 |Gandacherra 0 46 46
Total 212 | 3180 | 3392




District-wise pendency of cases as on 31.01.2019

SI. No. Name of the Districts Civil | Criminal | Total
1 |West Tripura Judicial District, Agartala 4614 9900 | 14514

2  |Gomati Judicial District, Udaipur 783 1930 2713

3  |South Tripura Judicial District, Belonia 820 4092 4912

4 |Unakoti Judicial District, Kailashahar 545 2073 2618

5 |North Tripura Judicial District, Dharmanagar 811 3111 3922

6 |Sepahijala Judicial District, Sonamura 745 6690 7435

7  |Khowai Judicial District, Khowai 261 8666 8927

8 Dhalai Judicial District 212 3180 3392
Total 8791| 39642 | 48433




